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COAL BEARING AREAS (ACQUISI-
TION AND DEVELOPMENT (AMEND-

MENT AND VALIDATION) BILL· 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS. AND MINES AND 
METALS (SHRI NITlRAJ SINGH 
CHAUDHARY): I beg to move for lewe 
to introduce a Bill furtber to amend tbe 
Coal Bearing Areas (Acquisition and Deve-
lopment) Act. 195" Bod to validate certain 
acquisitions of land or rights in or over land 
under the said Act. 

Mr. SPEAKER: Motion moved: 

"That leave be granted to introduce 
a Bill furtber to aromend tbe Coal 
Bearing Areas (Acquisition and 
Development) Act. 1957 and to 
validate certain acquislions of land 
or rights in or over land under tbe 
said Act." 
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MR. SPEAKER: There is no reply by 
Ibe Minister. Tbe question is : 

"That leave be granted to introduce 
a Bill further to amend tbe Coal 
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~.l (AllU21 QIId Valid) Bill 
Beaming Areas (Acquisition aod 
Development) Act, 1957 and to 
validate certain acquisitions oC land 
or rights in or over land under the 
said Act." 

Tu Mot/o' w"'" Adopted. 

SHRI NITlRAJ SINGH CHAUDHARY: 
I introduce •• tbe Bill. 

MR. SPEAKER : We will now adjourn 
for lunch. 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND 
TRANSPORT(SHRI RAGHU RAMAIAH) : 
Till l.30p.m. 

MR. SPEAKER: Unless it is specifically 
mentioned by the Speaker as 10 at what 
lime we will re-assemble. normally we will 
re-assemble after lunch after one hour. So, 
I specifically menlion that we will meet 
today al 2.30 p.m. aCter lunch. 

13.20 lin. 

Tu Lok Sabha adjourned for LIIIICil 
riil Thirty Minute. past Fourteen of t"-
Clock. 

The Lok Sabha rtl-lJ$lI!mbled afte, LulIe" 
at ,hlrty-ji •• sim"tes past Fourt~en of tile 
Clock. 

[SHRI K.N. TIWAKY in tll6 Chair) 

MR. CHAIRMAN! Shri Randbir 
Siogb - not present . 
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